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Han'blB Shri N»iy» Krishna^ Acting Chairman

Han'bls Smt. Eakshmi Suaminafchan, Nember

Dr,f1ukesh Kalra
R/.0 A-I/I6, riianuali Nagar,
Nauj belhi-11 0041

(By Advocate Sh,3l*li»Kalr a )
• •• Applicant

Us.

Union of India
Through i The Secretary
Plinisbry of Health 'i Family be If are
Nirman Bhauan, Neu Deihi,

,,, Fv0 3 jDodent

fl R D E R (Dr.A.L)

(Hon'ble Sh.N.U.Krishnan, Acting Chairman )

Ue have he ard him. The apolic ant^ fcs ;

admittedly was selected as a candidate for 3,0 3 jin tment
7

to the post of Assisi^ant Professor(Or thopa.-dicsj

Rehabilitation after selection by the UPSC. His

grievance is that the uord' Rehabilitation'to the post

of Assistant Pr ofe ssor (.Or th, ) is superfluous end tie ,

same be deleted. He states that representation has

been filed and no reply has boon giuen. ^0 arc

unable to understand hou this is service Oiiovancoo ; ■

If the aoolicant bed grievance thatsuch o ooat docs

not exist he. should not^applied for the pos t at

In the circumo t^ces, application is diomic sod,

(Smt. Eakshmi Suaminathan)
Member (3)

_  .3-
Krishnan j

Acting Chairman

sk


